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LOK SABHA
Saturday, 14th December, 1957.

The Lok Sabha met at Eleven of
the Clock.

[Mr, Speaker in the Chair.]

MEMBER SWORN
11 tars.
Shri Kasllw&l (Kotah): Sir, before

you  take up the items on the agenda,
please permit me to mention a small
matter. I understand that the
Foreign Aflairs Debate.........

Mr, Speaker: Order, order please,
B on. Members cannot get up like
this. What is the hurry for this?

Hon. Members who have not taken
oath will now do so.

Shri Ashoka Mehta—Muzaffarpur

BUSINESS OF THE HOUSE

Mr. Speaker; Just now, an hon.
Member wanted to raise a point.

I may inform hon. Members that
it is very often embarassing to the
Chair and the House also if they
should spring any surprise upon
them. I am not expected to know
^everything that happens in the office,

(i) Supplemental) Statement No. V

(2) Supplementary Statement No. VI

(3) Supplementary Statement No. XIV
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even if I should have myself dis
posed of it. Therefore, I would urge
upon hon. Members that unless some
thing happens here—somebody who
is not a Member comes and sits here
or some such thing— when they can
say that such a thing should not have
happened with respect to which no
notice could be given to me previ
ously, no hon. Member should inter
rupt the proceedings or refer to any
thing which is not on the Order
Paper. Unless it is impossible for
him to have given notice and it is a
matter which could not brook any
delay, they will write to me and tell
me beforehand so that I may come
ready. There is no meaning in my
committing myself offhand to any
thing. Whatever  ̂ may say by way
of ruling or some other thing will
later on become a precedent

PAPERS LAID ON THE TABLE
S t a t e m e n t s  s h o w i n g  a c t i o n  t a k e n

b y  G o v e r n m e n t  o n  a s s u r a n c e s

The Minister of Finance (Shri T. T.
Krishnamachari): Sir, on behalf of
the Minister of Parliamentary Affairs,
I beg to lay on the Table a copy of
each of the following statements
showing the action taken by the Gov
ernment on various assurances, pro
mises and undertakings given by
Ministers during the various sessions
shown against each: —

Second Session
1957 of Second
Lok Sabha 

[5«e Appendix IV, Annexure No. 35] 
First Session 
1957 of Second
Lok Sabha 

[S « Appendix IV, Annexure No. 36] 
Thirteenth Session
1956 of Firtt Lok
Sabha

(S»e Appendix IV, Annexure No. 37]




